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PAN: ABPPD 8965 M Hyderabad.
(Appellant) (Respondent)

ITA No.409/H/2019 (A-Bench)
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Assessment Year:2014-15
Watermarke Villas Private | Vs. | Deputy Commissioner of
Limited, Income Tax,
Hyderabad. Circle-17(2),
PAN: AAACW 7028 D Hyderabad.
(Appellant) (Respondent)

ITA Nos.543, 544 & 545/H/2019 (B-Bench)

Assessment Years: 2012-13, 2013-14 & 2015-16

Yojana Sugandhi, Vs. |ITO,

Hyderabad. Ward-1(4),

PAN: ANYPS 5845 G Hyderabad.
(Appellant) (Respondent)

ITA No.251/H/2020 (AY: 2011-12) (B-Bench)
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ORDER

PER BENCH:

The appeal No. 593/H/2019 is filed by the Revenue and all

other appeals are filed by the assessees, aggrieved by the orders of the

Ld. Commissioner of Income Tax (Appeals), Hyderabad.

2. The assessees had made written submissions before us seeking
withdrawal of their respective appeals as they have opted to avail ‘Vivad
Se Viswas’ scheme. It is further submitted that the assessees have filed
Form No.1 & 2 and received Form-3 from the Revenue. Hence, it is
prayed in the written submissions that the appeal of the respective

assessees may be allowed to be withdrawn. As against the appeal of the



Revenue also the assessee has made a written submission stating that
it has opted to avail Vivad-se-Vishwas scheme and had filed Form No.1
& 2 and in response the Revenue had issued Form No.3 to the assessee.
It was therefore requested that the appeal of the Revenue may also be

dismissed.

3. The Ld.DR conceded to the request of the assessees and their

Counsels.

4. Having heard both the parties through video conference, We are
inclined to allow the appeals of the assessee to be withdrawn yielding to
their request. Accordingly, We hereby dismiss all the above mentioned
appeals of the assessees as withdrawn. With respect to the appeal of the
Revenue also, We hereby dismiss the appeal, since the Revenue has
issued Form No.3 to the assessee in view of the Form No. 1 & 2 filed by
the assessee. However, We also make it clear that, if any of the above
mentioned assessee’s case is not accepted under the Vivad Se Vishwas
scheme by the Revenue for whatsoever may be the reasons, then the
respective assessees shall be at liberty to file a Miscellaneous Petition
before the Tribunal within the time limit prescribed under the Act to
reinstate their appeal. Similarly the Revenue is also at liberty to file a
Miscellaneous Petition before the Tribunal within the time limit

prescribed under the Act to reinstate its appeal in case if the assessees



case is not accepted under the Vivad-se-Vishwas Scheme for

whatsoever may be the reason. It is ordered accordingly.

S. In the result, all the above-mentioned appeals of the assessees as

well as the appeal of the Revenue are dismissed.

Pronounced in the open Court on 28th December, 2020.

Sd/- Sd/-
(JUSTICE P.P. BHATT) (A. MOHAN ALANKAMONY)
PRESIDENT ACCOUNTANT MEMBER

Hyderabad, Dated: 28th December, 2020.
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Basheerbagh, Hyderabad — 500 001. (e) Sri Vishnu Das, Flat No.
610, 6th Floor, Babukhan Estate, Basheerbagh, Hyderabad -
500 001.(f) Watermarke Villas Private Limited, Plot No.54, Sagar
Society, Road No.2, Banjara Hills, Hyderabad-34. (g) Smt.
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